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| TEM No. 1 Court No. 8 SECTION I | A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 3184/2000

(From the judgenent and order dated 03/07/2000 in CRLM 16453/ 2000
of The HI GH COURT OF PATNA)

SHAI LENDRA KUNMAR Petitioner (s)

VERSUS

STATE OF Bl HAR & ORS. Respondent (s)

( Wth Appln(s). for stay & Ofice Report )
(for final disposal)

Date : 22/11/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE M B. SHAH
HON BLE MR JUSTI CE B. N. AGRAWAL
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Petitioner (s) Ms. Kamakshi S. Mehlwal , Adv. (not present)

For Respondent (s)
M. B.B. Singh, Adv.

M. Shiva Pujan Singh, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
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Heard the | earned counsel.
Judgment reserved.
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(D. L. Chugh) (K. K. Chadha)
Court Master Court Master



